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Transfer of Middle and Higher Secondary
Schools from Delhi Municipal Corpora-
tion to Delki Administration

*139. SHRI HIMATSINGKA : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether there has been a scheme for
the transfer of Middle and Higher Secondary
Schools from Delhi Municipal Corporation
to the Delhi Administration, if so, the reason
for the transfer :

(b) how the question of fixation of
seniority of the teachers transferred from
Deihi Muncipal Corporation to  Delhi
Administr.ation, and of their pay scales has
been resolved ;

(c) whether in the process, a number of
teachers are to be rendered surplus ; if so,
reasons therefor and the extent of unemploy-
ment amongst teachers to be increased
thereby ; and

(d) the number of trained Graduate
teachers on the live register of Employment
Exchanges in Delhi and steps being taken for
providing them with employment ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
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YOUTH SERVICE (SHRI BHAKT DAR-
SHAN) : (a) Yes, Sir. owing to the fact that
the Secondary and Higher Secondary educa-
tion does not fall within the statutory
obligation of the Delhi Municipal Corpora-
tion, which has requested for this transfer.

(b) The matter is under the examination
of the Delhi Administration.

(¢) According to the information supplied
by the Delhi Administration, no teacher will
be retrenched and as such there will be no
unemployment among them.

(d) On 31.10.1969, 3,821 teachers (1068
male and 2753 female) were available on the
live register of Employment Exchange, Delhi.
As soon as any demand occurs, a number of
names of the candidates are called for from
the Employment Exchange.

Murder of Political Workers in West
Bengal

*140. SHRI1 BAIDHAR BEHERA :

SHRI SRINIBAS MISRA :

SHRI SITARAM KESRI:

SHRI BANSH NARAIN SINGH:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that more than
500 political workers were murdered during
the past eight months in West Bengal ;

(b) if so, whether Government of India
have sent any communication to the West
Bengal Government expressing concern over
the large scale incidents of murders of politi-
cal workers ; and

(c) the reaction of the State Government
thereto ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) The Govern-
ment of West Bengal have denied that more
than five hundered political workers have
been murdered during the past eight moaths.

(b) and (c). Do not arise.

Report of Jha Committee on National
Library, Calcutta

*141. SHRI BHAJAHARI MAHATO :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether Government have received
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the report of V. S. Jha Committee on the
National Library, Calcutta ;

(b) when this report was received ;

(c) when this report will be published
and/or placed on the Table of the House ;

(d) whether his Ministry has allowed the
Member-Secretary of the Jha Committee to
circulate his Minute of Dissent to the press
and to the Librarians before the release of
the original report ; and

(e) whether Government have recelved
representations against appointing a retired
Librarian of the National Library as the
Hony. Library Adviser ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRIMATI JAHA-
NARA JAIPAL SINGH) : (a) Yes, Sir.

(b) In the third week of July, 1969.

(c) This matter is under consideration
and a decision will be taken soon.

(d) No, Sir.

(e) No, Sir.

Reservation of Seats for Scheduled
Castes and Scheduled Tribes in
Central Schools

*142. SHRI P. R. THAKUR: Wil
the Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) the number of Central Schools so
far set up in the various parts of the country;

(b) the total number of students on roll
at present in such schools ;

(c) the number of scheduled caste and
scheduled tribe students in their total
enrolments ;

(d) whether there is any specific provision
for reservation of seats for Scheduled Caste
and Scheduled Tribe students in the Central
Schools ; and

(e) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICE (SHRI BHAKT DAR-
SHAN) : (a) 118 ; however, two more
Central Schools have been sanctioned recently
for Delhi.

(b) 71,827 as on Ist August, 1969.
(c) 2,399 as on Ist August, 1969.
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(d) and (e). A statement is laid on the
table of the Sabha. [Placed in Library. See
No. LT—2027/69]

Development Work of Tuticorin Harbour
Project
*143. SHRI K. LAKKAPPA :
SHRI LAKHAN LAL KAPOOR:
SHRI MUHAMMAD SHERIFF:
SHRI M. SUDARSANAM :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether it is a fact that the Tuticorin
deep sea harbour development work has been
stayed for sometime past ;

(b) if so, the reasons for the stay ; and

(c) whether Government have fixed any
time limit for the completion of this work ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
(a) to (c). There has been no hold up in the
execution of the construction works in the
Tuticorin Port Project. The works are
being progressed on the basis of the alloca-
tions made from year to year for the project.

C. I. A. Hand in Assam Troubles

*144. SHRI UMANATH Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether there has been any indica-
tion of C. I. A. interfercnce in the recent
troubles in Assam ;

(b) whether Government have made any
enquiries about certain allegations appearing
in certain newspapers in Delhi ; and

(c) if so, the result thereof ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) Government
have no such information.

(b) and (c). Information is awaited from
the State Government in this regard.
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